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[.OK SAB!HA SECRETARIAT

hesame of work donc during the Sixteenth Sessioa of Sccond

Lok Sabhe.
Peiod of sessioa: March 12 to March 30, 1962
"Number of sittiogs: 14
Number of sitting hours: 77 hours and 22 minutes.

2. ADJOURNMENT MOTIONS:

‘Nofices received: 33
Brought befare the ‘Jouse: 12
Consent withheld: 33

3. BILLS:
'.A. Govemment Bills

(i) Ineroduced:
(1) The anﬁﬁtntion (Tweltfth Amendment) Bill, 1952
(2) The Gom, Daman and Dju (Adaministration) Bill, 1942
(3) The Adwcates (Amendment) Bill, 1942
(4 The Finmace Bill, 1962
(5) The Union Duties of Excise (Distribution) Bitl, 1952
(8) The Estate Duty (Distributien) Bill, 1942

()  The Additicnal Daties of Excise (Goods of Spea';l {}nﬁonue;:)-ﬁ.modmmt
-Bill, 1962

A The Approprintion’ Bitl, 1942
(9). The Apprpgintion (Relways) Bill, 1952
(10) The Appmprigtion: (Vote on Accoant) Bill, 1962
(11) The Approprimtion (Rail ways) Vote on Accoant Bill, 1962

‘() Bill passed.by. Rgya Spbha apdiaidon the Table:
(1) The Hindi Sahitya Sammelan’ Bill, 1952

_ (_ii-i) Bilis passed:
(1) The State Financial Cosporations (Amendment) Bill, 1961
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Tiie Dock Workers (Regulation of E..)loyment) Amendment Bill, 1961
The Indian Railways (Second Amend...ent) Bill, 1951
The Constitution (Twelfth . Amendment) Bill, 1952
The Goa, Daman and Diu (Administeation) Bill, 1952
The Appropriation Bill, 1962

The Unign Qusiss of KxciseDjstribution) Bill, 1962
'-I'he F.state Duty (Distbuation) Bill, 1952

The Addéﬂ-fn?l Duties o f Excise (Gpods of Special Importance) Amendment
ill, 1962 -

The Appropriation (K ail ways) Bill, 1952

The Appropriation (Vote on Adcount) Bill, 1962

The Finance Bill, 1962

The Telegraph Wires (Unlawfl Poasession) Amendmeat Bill, 1951.

‘lhe Appropriation (Railways) Vote on.Account Bill, 1962

The Advocates (Amendment) Bill, 1952

The Indian Succession (Amendment) Bill, 1951, as passed by Rajyo Sabha
The Air Corporations (Ameadment): Bill, 1951, as passed by Rgjya Sabha.
The Hindi Sahitya Sammelap Bill, 1962, as passed by Rqgya Sabha.

(iv) Bills passed by Houses of P-arliament and assented to. by the
President - laid on the Table.

The High Court Judges (Conditions of Service) .ndment Bill, 1961
The Appropriation {Railways) No. 4 Bill, 1961

The Indian Tariff {.)\mcﬁd'mdl)' Ball, l9éi

The Appropriation (No. 5) Bill, 1951

The Deposit Insurance Corporation Bill, 1961

The Coffee (Amendment) Bill, 1961

The Assam Mumicipal (Mmipur Amendment) Bill, 1961

The Industries (Development and Regulation) Amendment Bill, 1951
The Apprentices Bill, 1961

The Matemity Benehit Bill, 1951

The Sugar (Regnlation of Production) Bill, 1961

The lron Ore Min es L sbour Welfare Cess Bill, 1951

The Institutes of Technology Bill, 1961

The Visva-Bhagati (Amendment) Bill, 1961
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(15) The Delli University (Amel‘ldmm‘l} Bill, 1961
(15) The Constitution (Elrveuth Amendment) Bill, 1961.
i1 Prvate dembers' Bills
(i) Optnicns on Bilis laid on the Table
(1) PaperNo. 1 contai r‘m g opinions on the Constitution (Amendment) bill, 1961
by S C.Li. ! Tattabl Bana
(20 Paper Vo. | contaj in gz opinions on the Constitution (Amendment) Rill, 1951
by Shn C.1. ¥ arasimhan
(3) Paper Nos | and I containin oplmouson the lindu Succession (Amendment)
Bill, 1958 by Shri I™. gnbhmh Ambelam
(#) Paper No. il containing opinions on the lindu Mamiage (Amendment) Bill,
1960 by Suri Ajit Singh Sarh adi. as
(ii) Bills withdrawn:
(1) The Coustitution gunmdment] Bill, 1951 {4mmdmau of Anicle 226} by
Shri C.L. Pattabhi Raman.
(2)  The Constitution (Amendment) Bill, 1951, (dmendment of Amscle 226). by
Sori C.R. Narasimhan.
4. CALLING ATTENTION - STATEMENTS MADE/LAID RFGARDING
‘NOTICES UNDER RULE 197:
Sl. No. Subject Neme of Mepber Name of Minister
Date of statement
1. Statements of Farei_u l..* ieter Shri Badaiumar “hrimati | aksami
of Nepal allegimyg anti- ™ o) «l "y stap Ganga teb M. Menon
Govenunent activities by Banta T le.a 1062
“epali Cougress. e B0
2. incentive Lione, Sc¢.emne in Suri Baokt Darshan  Dr P. Subbarayan
telegrapi offices 2ETTRIT
3. Retrenchment of workers of Shrimati Renu Shri B. Gopala
the 'lorticultural Department Chakravartty Reddi _ .
of C.P.W.D. 27.3.1952
4. Reported clash between coal- Shri Premji R. Shri Abid Ali .
miners in t:nll:e? town of Assar -2-;8-7‘;5-;— -
Koth agodium and police firin g.
5. Deficiencies in admiristration Shri “arish Chandru  Shri Jawsharal
and unemployment in Goa. “larhur N

30.3.1962
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G, gecd for reconstitution of - Shyi Nagh Pai Shri Gulzarilal Nanda
onus Commission 20.3.1962
7. Recent locust invasion Suei Inder J Siri SK. Pail
alhotra 30.3.1962
8.’ Sl.'rike_in' Aqsgm'oilfield at Shri Hem Berua Shri K.D. Malaviya
o Rl b 020
5. DIVISIONS: .

No of Divisions held: 4
. FINANCIAL BUSINESS:

" A. Railway Budget
(i) Railway Budger for 1962-63:

Subject . . Presented " General Discussion on

The Budget (Railways) 1962-63 13.3.1962 27.3.1962
. ~ 27.3.1962
(ii) Voteon Accoumt (Railways):

Subject Discussed on Voted on
Demmds for Grantson Account ... “r 27.3.1962
in.respect of the Budget (Rallways)
for 1962-63.

'
. Liii) Supplementary Demands for Gron'ts (Reilmays) . . . .

Swbje it - o P;e::nud Disctinsed Vored
Supplementary Dem ands far Geants 14.8. 1952 20.3.1963 20.3.1962

(itailways) for 1951-62
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B. Gereral Badgei

i) {eaeral Budget for 1962-63

Subject Presxu-.d (;euerai;iiscuasion
‘I'hz Budyet (Generalj for 194263 14.3.1562 20.3.19%2
23.3.1962
24.3.1962
(ii) Vote cn Acrount {(Qoneral)
Subject I sf)?“d Vo ;zd
Derands for Grants on Acﬁ.vunt in 24.3. 1952
respeet of Budget (Generel) for
1960263
{1ii) Supplementary Denands for Grants (General):
Prese.n.ted . iscussed Voted
Subject "~ on I]“wt:ln on
Supplementary Demands for 13.3.1962 . ¥.31962 19,3, 1962
Grants in respectof the
Budget (General) for 1961 2
7. MPMBERS:
Resignation
Date of Date of
Name Conatituency State igoa announce-
'xn t in the
ouse
(1) ShriHooyer Hynniewta Aatonomous Assam 24 10,1961 12.3.1962
Distridta —
. Heserved v
Scheduled '
Trbes
(2. Shel Sedath Ali Khan  Warangal dhra 23121961 12.3.1962
_rndull
{®  Shri Ranbir Singh Rohtak Punjab  10,31962 1231962

Chaudhr



(4) Shri Dippala Suri Dora Cheepurupalli ‘;.ndh- 881962  14.8.1952
radesh
(5! %ri Chandikeshwer  Raigerh Madhya 11962 3.196
ey oy - Madiys 8 14.3.1962
() Shri Jhulan Sinha Siwan Bihar 143.1962  16.3 1962
(7 Shri Chandra Shapkar Broach Gujarat 163.1962 16.8.1962
(8) Shri R.S Arumugem  Koilpaghi M adras 17,3.1962  19,3.1962
(9) Shri K. R. Sambandam Nagapagginam Muiru 17:3.1962 19.3.1962
'(10) Shri ReshamLal  Biaspur ‘Madhya  17.3.1962 19.3.1962
»  Jungde " Pradesh
(1) Dr. BN« Pathrikar ‘Laur Maharashira17.3.1962 23.3.1962
Kamble
(120 Shri Raja Ram Misra  Faizabad Uttar 20.3.1962 23%3. 1962
Pradesh i
(13 Shri Dwarikanath - Cachar Assam 12,3.1962  29.3,1962
Tewari
8. MOTION.
. u v . Daeof  Decigiénof
- Beief subject "nﬁ?r Mem ber d'g“.w,puo n  :she House

ﬁ.n_qnal R_egdon of the 191 Shsi.Diwan Chand  28.3.1962 . Adopted
industan Machine Tools Sharma

Limited for 1959-60.

9. ansmwl;'s- ADDRESS:

..........

T

Sbject: -+ Lajdlon Discuseed

‘Mogion.of - President’s
s . * message:
aiopted on - reported on

Bresident’s Address 123.19%62 153.1962 19_,3.19\_& 24.3.1962

delivered on 12.3. 1962 16.3.1962
19.3.1962

TTrTTT



10. QUESTION OF PRIVILEGE:

Date on which Decision

Briel subject Name of Member motijon moved/ of the
. disgussed House
l.  Apology. by Shri A. . e 23 31962 olo_gp accept-
Raghaven, the New g:s — Press
Delhi Correspondent allery Clard -
of the Blitz and Central
Hall Pass'to

‘the Correspon-
dent restored.

2 Puoblication in the States- Shri Hem Barva . zz.f. 1962 Consent with-
man dated 2G,3, 1962.0f - — held by the
- the terms of agreement Speaker
hetween Government of
‘India.and .ENI-1talian Oil
Company which had not
been disclosed to the
Hounse eadier

1. QUESTIONS ANSWERED

(1) Sared .324
(22 Unstarred 513
(3 Short Notice 6

12 RESLUTIONS

Private Members' Resoluticas

Date of Decision of

Sl. No. Subject Member discussion the House

(1) Compulsary. military trainin De.., Subheg . .0.12.19G1 Withdrawn by
in colleges e # _Si]::z .‘f 16. 3. 1962 :lﬂn\re of the
- ouse

(22 Compulsory sacial service Shzi Diwan Chapd 16.3:-1.115‘9(622 Negatived
- 3,

(3) Nemingofplaces and insti- Shri Bibhati Mighra30.3.1962 Withdrawn by

tutions after any living leave of the
person House

(9 Declaration of 25th March  Shri SM; Banerjee 30.3.1962  -do-
as National lntegration'my. S’ ! A



‘() Nationalisatica - ! Film Shri A-M. Taiq
'i Industry

}(6) Criteria for. backwardness Shri Hem Raj

: of classes

30.8.1962  Withdrawa by
:leave of the
Hﬂu”-

30.8.1962 Disccusion not
’190 confﬂc:dodnm

13. STATEMENTS BY MINISTERS.

igl Ne.* Subject Nanie of Minister Date

(1) Suike of workers of the {leavy Flec Shri Manubhai Shah  14.3.1962
‘trical s Ltd., Bhopal.
(2) Government business forthe week Shri Sﬂn:: Narayan 16:8.1962
commencing 19.3.1962 Sinha
:(3)  Agreements with oil companies Shii K, b Malaviya so.s. 1962
{(4 - Raw jate prices Shri K.C. Reddy  23.3.1962
'(5) Govemment business for the week Shej SatyaNarayen 2)'3.1962
commencing 2643. 1962 Sinha

(6) Correct.inE information given on §.12 1961 ﬁni;iﬁ_-mﬂmm .30.3.1962
: 1 a

during debate onlron Ore Mines Labour
Wel fare Cess Bil, 1961

{4 VALEDICTORY ADDRESS:

By. whom

Date

. Valedictory. Addresa by.Speakes and Prime Migister.

30.3.1962

302LSRP-47.7Y 2.





